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.of the increase in the operational
<ost of auto-rickshaws.
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Panchayat Employees in Kerala

1312, Shri Mohammed Koya: Will
the Minister of Food, Agriculture,
Community Development and Coope-
ration be pleased to state:

(a) whether the house rent allow-
ance allowed to the Government em-
ployees is given to Panchayat emp~
loyees in Kerala also; and

(b) if not, the reasons therefor?

The Deputy Minister of Food, Agri-
eulture, Community Development and
Cooperation (Shri Shinde): (a) and
(b), The necessary information has
been called for from the Government
of Kerala and would be placed on the
Table of the House as soon as it is
available.

Panchayat Employees in Kerala

1313. Shri Mohammed Koya: Will
the Minister of Food, Agriculture,
Community Development and Coope-

. ration be pleased to state:

(a) whether the Kerala Pay Com-
mission’s recommendations have been
extended to the Panchayat empioyees
in Kerala; and

(b) if not, the reasons therefor?

The Deputy Minister of Food, Agri-
culture, Community Development and
Cooperation (Shri Shinde): (a) and
(b). The necessary information has
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been called for from the-Government
of Kerala and would be placed on the
Tdble of the House ag soon ag it is
available:

e

Supply of Wheat to Flour Milis in

< Bihar 5 B

1314.Shri -R. Ramnianathan Chettiar:
Will the Minister of Food, Agricul-
ture, Community neyelnpmenb and

Co-operation be pleased .to’ state

(a) the names and location of the
flour mills in Bihar which were set up
with the approval of the Government
of India during the last. year;

(b) whether it is a fact that Gov-
ernment have not so far sanctioned the
quota of wheat for trial run or for
grinding purpeses so far thus render-
ing the capacity of these mills 1dle;
angd

(c) the steps which Government pro.
pose to take to ganction the requisite
quota of wheat to these mills accord-
ing-o their capacity in view of the
present food shortage in the State?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Govinda Menon): (a) No roller flour
mills were set up in Bihar during last
year with the approval of the Central
Government.

(b) and (c¢). Do not arise.

Indian Agricultural Research Institute,
Pusa (New Delhi)

1315. Shri Rajdeo Singh: Will the
Minister of Food, Agriculiure, Com-
munity Development ang Co-opera-
tion be pleased to state:

(a) whether Government are aware
of the miserable conditions of the
hostel of the students doing research at
the Indian Agriculture Research Insti-
tute, Pusa, New Delhi; and

(b) it so, the steps proposed to be
taken both on long term and immediate
basis so as to create a proper aimos-
phere for work for such studenis?

MARCH 1, .1966

Re. C.A. 3042
The Minister in the . Ministry “of
Food, Agriculture, -Community Deve-
lopment and Cooperation (Shri Shyam
Dhar Misra): (a) No complaint re-
garding thg- living; eonditions in the
Institute hostels has been received
from the stpdents residing in-the hos-
tels or elsewhere )
¢b)- Dods"not arise.

P

12 .hrs. e

RE: CALLING-ATTENTION-NOTICE
(Query)

Shri S. M. Banerjee (Kanpur): I
have a submission to make. I hope
you have received my: calling-atten-
tion-notice on the Bombay strike. . .

Mr, Speaker: I shall consider whe-
ther it is a State matter or it relates
to the Cenire

Shri- 8. M. Banerjee;
submission to make,
me -

I have one
Kindly hear

Mr, Speaker: I have asked him and
he has written to me. I am asking
from the hon. Minister what the posi-
tion is, and then I shall take a
decision,

Shri 8, M. Banerjee; My request is
only this. I am not making any sub-
mission on the strike . . . |

Mr. Speaker: When I convey to
the hon. Member direct that this is
under my consideration, why should
he stand up and just take it up in
this manner?

Shri S. M, Banerjee: 1 have only
one request to make. I am not argu-
ing on the merits of the case. I would
request that the decision may kindly
be taken today, because after sll, I
have been asking for this smce Friday
last.

Mr. Speaker:
cision today.
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1 shall take that de-





